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Permission to Pri to join Army

2039. Shri 8. M, Banerjee: Will the
Minister of Home Affalrs be pleased
0 stabe:

(a) whether it is a fact that some
of the organisations have represent-
ed to Government that long-term pri-
soners should be allowed to join Army
at the hour of need;

(b) whether some
applied for this; and

prisoners have

(c) if so, Government's reaction

thereto?

The Deputy Minister in the Mimis-
try of Home Affairs (Shri L. N.
Mishra): (a) Yes Sir.

(b) Yes, Sir.

(c) It is not considered desirable
to enroll long-term prisoners in the
Defence Services.

Fertiliser Factories in Madhysa
Pradesh

2040. Shri Yashpal Singh:
Shri Bagril:

Will the Minister of Petroloum and
Chemicals be pleased to state:

(a2} the number of fertilizer fac-
tories proposed to be set up in Madhya
Pradesh during 1065-86 and 1988-67;
and

(b) the location thereof and the ex-
pected production of fertilizers there-
from?

The Miniser of State in the Minky-
try of Petroleum and Chcmicals (Shri
Alagesan): (a) At present, there is
no proposal to eet up any public sector
tertilizer factory in Madhya Pradesh,

(b) Does not arise.
Rationing of Keroseme

Epdl. Shri Madhn Limaye:
Shri Bagri:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether there is a proposal to
introduce kerosene rationing In the
urban and rural areas in the country;
and

(b) if s0, the details thereof?

The Minister of Petroleum and
Chemicals (Shri Humayun  Eabir):
(a) and (b). There is no proposal or
suggestion by the Central Government
to introduce kerosene rationing, but
ag a result of the diversion of sub-
stantial quantities of keroscne for De-
fence requirements in September 1966,
the State Governments were advised
to regulate and discipline supplies of
this fuel for civil use. Consequently,
some of the States imposed restric-
tions, the manner and extent of which
varles from one State to enother.
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